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New Delhis this the -t day of Moavcia 13007
HON'BLE MR.S5.R.ADIGE,VICE CHAIRMAN(A)+

HON *BLE DR.A.VEDAVALLT,MEMBER (3)

1.5,8hamay;

S/o shri har Chandy

R/o A-1/244, paschim Vihary
New Del hifl seeesApplicantsl

‘ersus
‘ ' Union of Indiay
S through
the Secretary,
Ministry of Inf‘ormatlon & Broadcasting,
Shastri Bhawan, .
New Delhi ooe oRe spondentd
ORDER (BY CIRCULATION)
SeR.AdLge,VC(A)s
perussd the RE\._j
2,i - Nene of the grounds conteined in the RA
R o bring it within the scope and embit of Section 22(3)

(f) A.T.Act read with Order 47 Rule 1 CPCJ

The RA is rejectedd
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(DR +AsVEDAVALLI ; (5.8 <ADIGE _
MEMBER (3 VICE CHAIRP.AN(A).
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